
LOK ADALAT

02nd Day of July,  2022

BENCH  - I 

The Hon’ble Justice Ajoy Kumar Mukherjee, 
 Sri Siddhartha Lahiri, Learned Advocate 

LOT – A (Fresh Reference)

Sl. No. Case Number Cause Title Name of the
Advocate

1. WPA 12065/2018 Tamal Krishna Das Vs. State of West
Bengal & Ors.

Biplab Ranjan Bose

2. WPA 21354/2018 Papri Dey Vs. State of West Bengal &
Ors.

D Kundu

3. WPA 3439/2019 Byomkesh Sinha Vs. State of West
Bengal & Ors. 

Kamal Jahiruzzaman

4. WPA 7249/2021 Janardan Pal Vs. State of West
Bengal & Ors.

Sudipta Maity

5. WPA 252/2022 Asis Kumar Roy Vs. State of West
Bengal & Ors.

Saktipada Jana

6. FMA 39/2018 Bajaj Allianz General Insurance Co.
Ltd. Vs. Pampa Das & Ors.

Rajesh Singh

7. FMA 1529/2017 Bajaj Allianz General Insurance Co.
Ltd. Vs. Kalpana Achar & Ors.

Rajesh Singh

8. FMAT 690/2017 Bajaj Allianz General Insurance Co.
Ltd. Vs. Chakina Bibi Khan & Ors.

Rajesh Singh

9. FMAT 66/2011 Bajaj Allianz General Insurance Co.
Ltd. Vs. Rekha Sarkar & Ors. 

Rajesh Singh

10. FMA 870/2010 Bajaj Allianz General Insurance Co.
Ltd. Vs. Khatuna Bibi @ Khatuna

Mondal & Ors.

Paritosh Sinha

11. FMAT 1011/2012 Bajaj Allianz General Insurance Co.
Ltd. Vs. Meera Das & Ors.

Rajesh Singh

12. FMAT 65/2011 Bajaj Allianz General Insurance Co.
Ltd. Vs. Rekha Sarkar & Ors.

Paritosh Sinha

13. FMA 584/2012 Bajaj Allianz General Insurance Co.
Ltd. Vs. Rekha Mandal & Anr.

Paritosh Sinha

14. FMAT 1139/2017 Bajaj Allianz General Insurance Co.
Ltd. Vs. Putul Choudhury & Ors.

Rajesh Singh

15. FMAT 1026/2012 Bajaj Allianz General Insurance Co.
Ltd. Vs. Raja Mallick @ Rajkumar

Mallick & Anr.

Rajesh Singh

16. FMAT 824/2017 Bajaj Allianz General Insurance Co.
Ltd. Vs. Krishna Rani Pal & Ors.

Rajesh Singh

17. FMAT 1090/2019 Bajaj Allianz General Insurance Co.
Ltd. Vs. Kalpana Karmakar

Rajesh Singh

18. FMAT 835/2017 Bajaj Allianz General Insurance Co.
Ltd. Vs. Debashree Santra & Ors.

Rajesh Singh

19. FMAT 415/2020 Bajaj Allianz General Insurance Co.
Ltd. Vs. Susmita Mondal & Ors.

Rajesh Singh

20. FMAT 627/2017 Bajaj Allianz General Insurance Co.
Ltd. Vs. Kalyani Sarkar & Ors.

Rajesh Singh

21. FMAT 926/2017 Bajaj Allianz General Insurance Co.
Ltd. Vs. Tara Debi Poddar & Ors.

Rajesh Singh

22. FMAT 714/2017 Bajaj Allianz General Insurance Co.
Ltd. Vs. Rupni Hembram & Anr.

Rajesh Singh

23. FMAT 942/2017 Bajaj Allianz General Insurance Co.
Ltd. Vs. Reshma Begum & Ors.

Rajesh Singh

24. FMA 1442/2018 Bajaj Allianz General Insurance Co.
Ltd. Vs. Sk. Mujibar Rahaman & Ors.

Rajesh Singh

25. FMA 795/2021 Bajaj Allianz General Insurance Co.
Ltd. Vs. Mausumi Kunui & Anr.

Rajesh Singh



26. FMAT 653/2019 Bajaj Allianz General Insurance Co.
Ltd. Vs. Madhabilata Roy & Ors.

Rajesh Singh

27. FMA 777/2021 Bajaj Allianz General Insurance Co.
Ltd. Vs. Ikbarul Laskar & Anr.

Soumalya Ganguly

28. FMAT 1580/2013 Bajaj Allianz General Insurance Co.
Ltd. Vs. Mrinal Kanti Rudra

Rajesh Singh

29. FMA 3397/2014 Bajaj Allianz General Insurance Co.
Ltd. Vs. Arati Das & Ors.

Rajesh Singh

30. FMA 348/2022 Bajaj Allianz General Insurance Co.
Ltd. Vs. Radharani Barhuya & Ors.

Soumalya Ganguly

31. FMAT(MV)194/2022 Behula Sahish & Anr. Vs. Bajaj
Allianz General Ins. Co. Ltd. & Anr.

Ahana Ghosh Mondal

32. FMAT(MV)195/2022 Rajiya Bibi & Ors. Bajaj Allainz
General Insurance Co. Ltd. & Anr.

Ahana Ghosh Mondal

33. FMA 962/2019 Bajaj Allianz Gen Insurance Co. Ltd.
Vs. Mejhren Rebhan @ Tirkey & Ors.

Rajesh Singh

34. FMAT 1351/2013 Bablu Das Bairagya Vs. Dibakar
Mukherjee

Sattwik Bhattacharya

35. FMAT 837/2017 Bajaj Allianz General Insurance Co.
Ltd. Vs. Suman Bhawal & Anr.

Rajesh Singh

36. FMA 1900/2014 Hayna Mandal & Ors. Vs. Bajaj
Allianz General Insurance Co. Ltd. &

Anr.

Saidur Rahaman

37. FMAT 230/2014 Saran Kaur Vs. Sonali Bibi & Anr. Debajyoti Goswami

38. FMAT 293/2019
FMA 661/2021

Ratan Mondal Vs. Bajaj Allianz
General Insurance Co. Ltd. & Anr.

Subhankar Mondal

39. FMAT 528/2019 Bajaj Allianz General Insurance Co.
Ltd. Vs. Kalyani Raul & Ors.

Rajesh Singh

40. FMAT 1012/2019 Ajay Kumar Shaw vs. Bajaj Allianz
General Insurance Co. Ltd.

Ashique Mondal

41. FMA 213/2021 ICICI Lombard General Insurance Co.
Ltd. Vs. Anjali Pal & Ors.

Parimal Kumar
Pahari

42. FMAT(MV)180/2022 Rashia Khatun Bibi & Ors. Vs. HDFC
ERGO General Ins. Co. Ltd. & Anr.

Muktakesh Das

43. FMAT 1152/2018 Reliance General Insurance Co. Ltd.
Vs. Sk. Amir & Ors.

Gopa Das Mukherjee

44. FMAT 1608/2009 Rita Devi & Ors. Vs. Reliance General
Insurance Co. Ltd. & Anr.

Krishanu Banik

45. FMA 2190/2016 Gita Debnath & Anr. Vs. Reliance
General Insurance Co. Ltd. & Anr.

Krishanu Banik

46. FMA 2318/2014 Reliance General Insurance Co. Ltd.
Vs. Md. Sifique Alam @ Safik Alam &

Anr.

K K Das

47. FMA 524/2018 Reliance General Insurance Co. Ltd.
Vs. Pushpa Mahato & Ors.

K K Das

48. FMA 399/2022 Tumpa Mahata & Ors. Vs. National
Insurance Co. Ltd. & Anr.

Subhankar Mondal

49. FMA 1759/2014 National Insurance Co. Ltd. Vs.
Archana Ghosh & Ors.

Rajesh Singh

50. FMAT 542/2019 National Insurance Co. Ltd. Vs.
Shakuntala Devi Mahato & Ors.

Sucharita Paul

51. FMA 1378/2021 National Insurance Co. Ltd. Vs. Ajoy
Dutta & Anr. 

Sucharita Paul

52. FMA 1146/2013 Pankaj Shaw Vs. National Insurance
Co. Ltd. & Anr.

Krishanu Banik

53. FMA 1388/2008 Prafulla Adak & Ors. Vs. National
Insurance Co. Ltd.

Krishanu Banik

54. FMA 3913/2016 Lakhmi Yadav & Ors. Vs. National
Insurance Co. Ltd. & Anr.

Krishanu Banik

55. FMAT 638/2016 Rahana Bibi & Ors. Vs. National
Insurance Co. Ltd. 

Krishanu Banik

56. FMAT 1030/2017
FMA 1357/2018

National Insurance Co. Ltd. Vs.
Debasri Manna & Ors.

Sanjay Pal

57. FMA 983/2013 Monira Bibi @ Begam & Ors. Vs.
National Insurance Co. Ltd. & Anr.  

Krishanu Banik

58. FMAT 766/2021 Sulekha Singh & Anr. Vs. National
Insurance Co. Ltd. & Anr.

Subhankar Mondal

59. FMAT 754/2021 Karnadhar Mondal Vs. National
Insurance Co. Ltd. & Anr. 

Subhankar Mondal

60. FMAT 655/2021 National Insurance Co. Ltd. Vs.
Ganga Mallik & Ors.

Rajesh Singh



61. FMAT 765/2021 Bimal Chandra Das Vs. National
Insurance Co. Ltd. & Anr. 

Subhankar Mondal

62. FMAT 813/2021 Sampa Das Vs. National Insurance
Co. Ltd. & Anr.

Muktokesh Das

63. FMAT(MV)242/2022 Akila Sekh & Ors. Vs. The Oriental
Insurance Co. Ltd. & Anr.

Muktokesh Das

64. FMA 745/2022 Jagabandhu Kundu Vs. The Oriental
Insurance Co. Ltd. & Anr. 

Muktokesh Das

65. FMA 2743/2016 Panna Reddy & Anr. Vs. The Oriental
Insurance Co. Ltd. & Ors.

Muktokesh Das

66. FMAT 1197/2013 Nurjahan Bewa Vs. Rajesh Kumar
Gupta & Anr. 

Muktokesh Das

67. FMA 3377/2016 Taju Bibi & Anr. Vs. Divisional
Manager, Oriental Insurance Co. Ltd. 

Krishanu Banik

68. FMA 542/2010 Md. Karim Box Vs. Oriental
Insurance Co. Ltd. & Anr.

Krishanu Banik

69. FMA 1759/2015 Anusila Jana & Ors. Vs. Oriental
Insurance Co. Ltd. & Anr.

Krishanu Banik

70. FMA 640/2021 Bela Pal & Ors. Vs. Oriental
Insurance Co. & Anr.

Ali Imam Shah

71. FMAT(MV)227/2022 Supriya Bibi Mondal & Ors. Vs. New
India Assurance Co. Ltd. & Anr.

Muktokesh Das

72. FMAT(MV)230/2022 Sikha Talukdar Vs. New India
Assurance Co. Ltd. 

Muktokesh Das

73. FMAT(MV)244/2022 Parthana Rajwar & Ors. Vs. New
India Assurance Co. Ltd. & Anr.

Muktokesh Das

74. FMAT)MV)264/2022 Santana Tafadar & Ors. Vs. New India
Assurance Co. Ltd. & Anr.

Muktokesh Das

75. FMA 479/2017 New India Assurance Co. Ltd. Vs.
Sulekha Samaddar & Ors.

Parimal Kr. Pahari

76. FMA 481/2017 New India Assurance Co. Ltd. Vs.
Sulekha Samaddar & Ors.

Parimal Kr. Pahari

77. FMAT 1180/2018 New India Assurance Co. Ltd. Vs.
Sulekha Samaddar & Ors.

Parimal Kr. Pahari

78. FMA 1119/2013 Binapani Das & Ors. Vs. New India
Assurance Co. Ltd. & Anr.

Krishanu Banik

79. FMA 2354/2005 Prafulla Kr. Bhakta & Ors. Vs. New
India Assurance Co. Ltd. & Anr.

Krishanu Banik

80. FMAT 75/2018 Pratima Singha & Ors. Vs. New India
Assurance Co. Ltd.  

Krishanu Banik

81. FMA 362/2017 New India Assurance Co. Ltd. Vs. Ilu
Ghosh & Ors.

Rajesh Singh

82. FMA 3603/2014 Kaushik Adhikary Vs. New India
Assurance Co. Ltd. & Anr.

Saidur Rahaman

83. FMAT 1122/2013 Kartick Dolui @ Dolai Vs. Balwat
Singh & Anr. 

Soumak Bera

84. FMA 2165/2015 Narsingh Jaiswal Vs. New India
Assurance Co. Ltd.  & Anr.

Saidur Rahaman

85. FMA 2721/2016 Rasanara Bewa & Ors. Vs. New India
Assurance Co. Ltd. & Anr.

Saidur Rahaman

86. FMAT 800/2021 Sufiya Khatoon & Ors. Vs. Divisional
Manager, New India Assurance Co.

Ltd. & Anr.

Sandip
Bandopadhyay

87. FMAT 551/2019 New India Assurance Co. Ltd. Vs.
Kalpana Das & Ors.

Sanjoy Paul

88. FMA 2502/2005 Arati Ghosh & Ors. Vs. New India
Assurance Co. Ltd. 

Krishanu Banik

89. FMA 1107/2021 Mandira Ghosal & Ors. Vs. New India
Assurance Co. Ltd. & Anr.

Subhankar Mondal

90. FMA 1610/2019 Samim Ara Vs. New India Assurance
Co. Ltd. & Anr.

Saidur Rahaman

91. FMAT(MV)246/2022 Tahima Bibi Sekh & Ors. Vs. United
India Insurance Co. Ltd.

Muktokesh Das

92. FMAT 781/2008 Radharani Maity & Ors. Vs. United
India Insurance Co. Ltd. & Ors.

Krishanu Banik

93. FMA 141/2016 Ajmira Mallik & Ors. Vs. United India
Insurance Co. Ltd. & Ors.

Ali Imam Shah

94. FMA 171/2007 Chameli Mishra Vs. United India
Insurance Co. Ltd. & Ors.

Krishanu Banik

95. FMAT 246/2005 Malina Bhattacharjee & Anr. Vs.
United India Insurance Co. Ltd.

Krishanu Banik



96. FMA 372/2011 Kalidas Saha @ Kalipada Saha Vs.
United India Insurance Co. Ltd. &

Anr.

Krishanu Banik

97. FMA 3911/2016 Sanju Samanta & Ors. Vs. United
India Insurance Co. Ltd. & Anr.

Krishanu Banik

98. FMA 1291/2010 Rajkumar Das @ Raju Das Vs. United
India Insurance Co. Ltd. & Anr.

Krishanu Banik

99. FMA 24/2022 Malati Rani Mandal & Anr. Vs. United
India Insurance Co. Ltd. & Anr.

Subhankar Mondal

LOT – B (Brought forward from Last Lok Adalat)

Sl. No. Case Number Cause Title Name of the
Advocate

1. FMAT 1599/2005 Chandra Mohan Murmu & Ors. Vs.
United India Insurance Co. Ltd.

Krishanu Banik

2. FMAT 1221/2003 Shashimita Jena & Ors. Vs. The
Manager, United India Insurance Co.

Ltd.

Krishanu Banik

3. FMA 455/2009 Gouri Khan & Anr. Vs. United India
Insurance Co. Ltd. & Anr.

Krishanu Banik

4. FMA 1147/2013 Manik Maity Vs. United India
Insurance Co. Ltd. & Anr.

Krishanu Banik

5. FMA 357/2003 Mabia Khatoon & Ors. Vs. United
India Insurance Co. Ltd.

Krishanu Banik

6. FMA 488/2005 Tetri Devi & Ors. Vs. United India
Insurance Co. Ltd.

Krishanu Banik

7. FMA 1318/2008 Sunita Kamilla Vs. United India
Insurance Co. Ltd. & Anr.

Krishanu Banik

8. FMAT 1721/2005 Pranabendra Ghosh Vs. United India
Insurance Co. Ltd.

Krishanu Banik

9. FMA 2517/2005 Sabita Ghosh Vs. United India
Insurance Co. Ltd.

Krishanu Banik

10. FMAT 2458/2007 Urmila Devi & Ors. Vs. United India
Insurance Co. Ltd. & Anr.

Krishanu Banik

11. FMAT 3331/2005 Faruk Sk. & Anr. Vs. Div. Manager,
United India Insurance Co. Ltd.

Krishanu Banik

12. FMA 1446/2016 Guleram Malik @ Guliram Malik Vs.
United India Insurance Co. Ltd. &

Anr.

Jayanta Mondal

13. FMAT 1295/2016 Smt. Anita Das & Ors. Vs. United
India Insurance Co. Ltd. & Anr.

Jayanta Mondal

14. FMAT 898/2014 Sk. Firoj Ali Vs. United India
Insurance Co. Ltd. & Ors.

Krishanu Banik

15. FMAT 555/2021 Ashalata Das & Ors. Vs. United India
Insurance Co. Ltd.  & Anr.

Subhankar Mondal

16. FMAT 576/2019 Totan Ghosh Vs. United India
Insurance Co. Ltd. & Anr.

Muktokesh Das

17. FMA 673/2012 United India Insurance Co. Ltd. Vs.
Suresh Sharma & Anr.

Rajesh Singh

18. FMAT 3010/2006 Debasis Huzzat @ Guchhait Vs. Alok
Maity

Krishanu Banik

19. FMA 821/2012 United Insurance Co. Ltd. Vs. Sri
Shital Prasad Gupta & Anr.

Parimal Pahari

20. FMAT(MV)183/2022 Kabita Das Pal & Ors. Vs. National
Insurance Co. Ltd.  & Anr.

Muktakesh Das

21. FMAT(MV)173/2022 Shyamal Halder & Anr. Vs. National
Insurance Co. Ltd. & Anr.

Muktakesh Das

22. FMAT(MV)179/2022 Nilima Saha & Ors. Vs. National
Insurance Co. Ltd. & Anr.

Muktakesh Das

23. FMA 2159/2018

COT 125/2018

National Insurance Co. Ltd. Vs.
Barun Chakraborty & Ors.

Barun Chakraborty @ Barun Kumar
Chakraborty Vs. National Insurance

Co. Ltd. & Ors.

Sucharita Pal

Ashique Mondal

24. FMA 460/2007 National Insurance Co. Ltd. Vs.
Abdur Rashid

Rajesh Singh

25. FMAT 1122/2018
FMA 1138/2021

National Insurance Co. Ltd. Vs. Gita
Rani & Anr.

Rajesh Singh



26. FMA 56/2003 Khairulnisa Bibi & Ors. Vs. National
Insurance Co. Ltd.

Krishanu Banik

27. FMA 96/2003 Monorama Routh Vs. National
Insurance Co. Ltd.

Krishanu Banik

28. FMA 2505/2005 Hamida Khatun & Ors. Vs. National
Insurance Company Ltd.

Krishanu Banik

29. FMA 374/2007 National Insurance Co. Ltd. Vs. Fakir
Mallik

Pradip Kr. Pal
Chowdhuri

30. FMAT(MV)148/2022 Akhitan Bibi & Ors. Vs. Oriental
insurance Co. Ltd. & Anr.

Muktakesh Das

31. FMAT(MV)182/2022 Asok Halder & Anr. Vs. Oriental
insurance Co. Ltd. & Ors.

Muktakesh Das

32. FMAT(MV)170/2022 Namita Debnath & Ors. Vs. Oriental
insurance Co. Ltd. & Anr.

Muktakesh Das

33. FMA 134/2019 Dipali Mondal & Ors. Vs. Oriental
insurance Co. Ltd. & Anr.

Muktakesh Das

34. FMA 393/2022 Lakshmi Rani Maji @ Lakhi Maji &
Ors. Vs. Oriental Insurance Co. Ltd.

Subhankar Mondal

35. FMAT(MV)27/2022 Uma Mukherjee & Anr. Vs. Oriental
Insurance Co. Ltd.

Muktokesh Das

36. FMA 1046/2012 Oriental Insurance Co. Ltd. Vs. Manu
Deb Sharma

Rajesh Singh

37. FMA 1047/2012 Oriental Insurance Co. Ltd. Vs. Alima
Khatun

Rajesh Singh

38. FMA 987/2016 Oiental Insurance Co. Ltd. Vs. Shilpi
@ Silpi Majumder & Ors.

K K Das


